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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Deihi, the 6th June, 2012 

§.0. 1295(E).— In exercise of the povs[ers conferred by clause (b) of sub-section (1) 

of section 12 and ‘séction 13 of the Environment (Protection) Act, 1986 (29 of 1986) read with 

rule 10 of the Environment (Protection) Rules, 1986, the Central Government hereby makes the 

following further amendments in the notification of the Government of India in the Ministry of 

Environment and Forests, number S.0. 1174(E), dated the 18" July, 2007, namely :- 

In the Table appended to the said notification,- 

(a) in serial numbers 27,30 and 31 for the entries refating thereto, the following entries shall ba 

substituted, namely :- 

1) (2) (3) (4) 37 M/s STARTECH LABS (1) Or. Upendra M. Tripathi 
PVT.LTD., H.N0.1-58/7, 2nd | (2) Mr. Godavarthi Rambabu 
Hoor, S.M.R. Chambers, (3) Ms. 1. Annapurna 6-6-&012 
?ggégzguda Hyderabad A . . . 56.2017" 

(Andhra Pradesh) 

30 M/s LAWN ENVIRO (1) Mr. Devireddy Nagarujuna i 
ASSOCIATES "LAWN Reddy 
HOUSE", # 184-C, Vengalrao | (2) Ms. Chevula Anuradha 6-6-2012 
Nagar, Hyderabad - 500038 |(3) Ms. Vangani Pallavi lo " (AP) 5-6-2017"; 

31 M/s Envirotech East Pvt, (1) Mr. Asoke Kumar 
Limited, Bengal Ambuja - Bandyopadhyay 6-6-2012 
Commercial Complex, (2) Mr. Tapas Kundu ) to 
UN - F-13, 1050/1, Survey [ (3) Mr. Shibam Mitra 5-6-2017"; 
Park,. Kolkata - 700075 

(b) , after serial number 98 and the entries relating thereto, the following serial number and 
entries shall be inserted, namely :-
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g9 M/s Ankleshwar Research & [(1) Mr. Arvind B. Oza 

Analytical Infrastructure Ltd., (2) Mr. Vinayak G. Kudkar 

(ARALL) Plot No.1501, Near | (3) Mr. Praphat R. Shandilya M“é‘”z 

Atk Bakery, GIDC Industrial 
5.6-2017" 

Estate, Ankleshwar-393002 

District- Bharuch, (Gujarat) 

[F. No. Q.-15018/7/2003-CPW] 

AJAY TYAGI, Jt. Secy. 

Note : The prineipal notification was published in the Gazette of India, Extraordinary vide number 

5071174 (E), datedithe 18™ July, 2007 and subsequently amended vide notification numbers S.0. 

1539 (E), dated the 13" September, 2007, 5.0.1811(E), dated the 24" October, 2007, S.0.55(E), 

dated 9" January, 2008, S.0.428(E), dated the 4™ March, 2008, S.0.No.865(E) dated the 11" 

April, 2008, 5.0.No.1894(E) dated the 315 July,2008, S.0.No.2728(E) dated the 25 " November, 

2008, S.0.1356(E) dated the 27 " May, 2009, 5.0.No.1802(E) dated the 22nd July, 2009 and 

5.0.N0.2399(E), dated the 18" September, 2009 and 5.0.No.3122(E), dated the 7% December, 

2009 and S.0.No.3123(E), dated the 7 December, 2009, 5.0.No.142(E), dated the 21% January, 

2010, S.0.619(F), 19" March, 2010, ~S.0.N0.1662(E) dated the 13" July,2010, $.0.No.2390(E), 

dated the 30" September, 2010 $.0.N0.2904(E), dated the 8" December, 2010 and S.0.No.181(E), 

dated the 287 January, 2011, S.0.No.692(E), dated the 5 April, 2011, 5.0.No.1537(E), dated the 

6" July,2011 , S.0.No.1754(E), dated the 28" July,2011 $.0.No.2609 (E) dated the 22nd 

November, 2011, S.0.N0.264 (E), dated the 13 February, 2012, 5.0.No.1150(E), dated the 22nd 

May, 2012 . 

Printed by the Manager, Govemment of India Piess, Ring Road, Mayapuri, New Oethi- 110064 * 

and Published by the Controlles of Publications, Delhi-110054


